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GST INVOICE
GST Number : 27AIBPB2489B1ZP PAN No: AIBPB2489B.
INVOICE TO, Date of Invoice : 18-May-2023
S.V'Ramam (IRP of Yescom India Softech Private Ro No: 42473
Limited)
Invoice No : 49277
#N/A Product & Hue: Display & B/ W
Heading : Form A Notice
GST No : #N/A Size: 8x 15sgcm
PUBLICATION ADVERTISEMENT PUBLISHED DATES
Morning India + Sanmarg
EDITION 19-May-2023
Patna
NET AMOUNT ( RUPEES IN WORDS ) GROSS AMOUNT : Rs 10,200.00
OTHER CHARGES : Rs 0.00
NINE THOUSAND SIX HUNDRED AND THIRTY-NINE DISCOUNTS : Rs 1,020.00
SGST 2.5% : Rs 229.50
Special Instructions CGST 2.5% : Rs 229.50
NET AMOUNT : Rs 9,639
NOTE :

Payment in favour of M/s. RIYO ADVERTISING, BANK OF MAHARASHTRA, A/c No. 60401545646 / IFSC CODE -
MAHBO0001587 / MICR CODE - 400014155 / Branch :- Ghatkopar

1% T.D.S TO BE DEDUCTED, U/S 194C OF INCOME TAX ACT on the amount equals to or more then Rs.30000.
We are Proprietor Firm.

1. Goods / Service Description : Selling of Space for Advertisement in Print Media.
2. SAC N0 998363 State : Maharashtra Code : 27
3. If Cheque is dishonored, Cheque bounce charges Rs. 350 / - Extra

4. Any query regarding Bill & Voucher will be considered ( only if raised within a 7 days from bill d:

5. If the Bill is not paid within 8 days from the date of Bill, interest at 18 % annum will be charged

6. All dispute will subject to Mumbai Jurisdiction Riyo Advertising
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Arjun Ram Meghwal takes

charge of law

Ministry,

says "Justice should be

served to all"

NEW DELHI
ing the charge
Justice Ministry

S Arjun Ram

Meghwal saui that justice

should be served to all.
While talking to ANI, he

said "Justice should be
served to all and ca
ing in courts should be as le

as pnss ible”. On the media

ery in egards to the
allngod tussle  between
Judiciary ~ and  Centre

Government, he said, there is
no difference between them.

My appointment as Law
minister also has nothing to
do with the Upcoming
Rajasthan assembly elec-
tions, he clarified.

Arjun Ram Meghwal on
Thursday took independent
charge as MoS Law and
, while replacing Kiren

Kiren Rijiju also extended
best wishes to Arjun Ram
Meghwal on getting new
responsibility as Minister of
State (Independent charge) of
Law and Justice

Kiren Rijiju is shifted to
the  Ministry of Earth
Sciences from the Ministry of
Law and Justice.

MP Kiren Rijiju after
reshuffling and change of his
portfolio from the Law and
Justice Ministry to the
Ministry of Earth and
S id that it has been

s privilege to serve as the
Union Minister of Law and
Justice.

"It has been a privilege
and an honour to serve as
Union Minister of Law and
Justice under the guidance of
Hon'ble PM Narendra Modi

ald Rijiju.
Rijiju_thanked the Chief

Justice of India Dr Justice DY
Chandrachud and  other

judges and said "I thank
Chief Justice of India DY
Chandrachud, all Judges of
lh(‘ Suprme Fuurt Chll'f

huge support in ensuring
delivering ease of Justice and
providing r-gal services for
our citizens."

"I look forward to fulfill-
ing the vision of Hon'ble PM
Narendra Modi ji in the Earth
Sciences Ministry with the
same zeal and vigour I have
imbibed as a humble
karyakarta of BJP," he added.

In a major Cabinet reshuf-
fle, Arjun Ram Meghwal has
ropldu‘d Kiren Ri 3

sti

Kiren Rul]lu has mean-
while been assigned to the
Ministry of Earth Sciences.

"The President of India,
as advised by the Prime
Minister, has been pleased to
direct the following realloca-

tion of portfolios among
Ministers in the Union
Council of Ministe

Sciences be assigned to Kiren
Rijiju and Arjun Ram
Meghwal, Minister of State be
assigned thu mdcpondem
charge
the Ministry of Law and
Justice in addition to his
existing portfolios, i
Shri Kiren Rijiju,
munique added.
Rijiju took over as the Law

stice Minister on July

]IP served as the
of State
Charge) of

Minister

(Independent
Youth Affairs and Sports
from May 2019 to July 2021.

NEW DELHI :

The Supreme Court on Thursday agreed to hear

on May 19 an appeal challenging the Allahabad High Court

order which has di

rcted a "scientific survey”,

including car-

bon dating, of a "Shivling" said to have been found at the
Gyanvapi mosque complex in Varanasi during a videographic

survey last year.
A bench of Chi

ef Justice of

Frida; ay the appeal filed by

committee against the High Court's recent order for s

investigation by ASI to determine the age of "Shivling"

advocate Huzefa Ahmadi, dppmrmg for the Gyanvapi mosq
d the

committee,

India DY Chandrachud and

s PS Narasimha and JB Pardiwala said it would hear on
Gyanvapi mosque management

tific

e matter for urgent

hearing saying the Allahabad High Court has passed an order

when the appe:
claimed to be a

pending.During the survey, a structure --
hivling” by the Hindu side and a "fountain”

by the Muslim side -- was found in the mosque premises on

May 16 last year during a co

urt-mandated survey of the

India in touch with US authorities for "speedy
Extl‘allltlllll of Iallawwur Rana: FIII‘BI!III secretary

NEW DELHI : India is in reg-
ular touch with the United
States authorities to ensure
the spoedv and early extradi-
tion' of Tahawwur
Rana,26/11 Mumbai attacke
whose extradition to New
Delhi has received a green
signal from the US, Foreign
Secretary Vinay Kwatra said
on Thursday.

Responding to a media
query on the bilateral meet-
ing with US President Joe
Biden, Kwatra said, "Look, as
I've already mentioned to
you, the bilateral meetings on
the sidelines of the G-7
Summit in Hiroshima are still
being formed up. So I am not
going to make any assump-
tions about which meetings
would happen, and which
meetings would not happen.
But whatever bilateral m
ings that the Prime Minister
holds on the sidelines of the
G7 Summit with whichever
leader, the entire gamut of
the bilateral relationship with
that particular country would

fall under the scope of d
sions between the Prime
Minister and that leader. But
very specifically not connect-
ed to the question of which
bilateral mvumg will take
place or not." On the issue of
extradition of Tahawwur
Rana, he said, " In so far as
the question of Tahawwur

Rana is concerned, we are in
very regular touch with the
US authorities to ensure that
there is a speedy and early
extradition of Tahvarana. We
have all seen the judgment
which was given by the local
US court there. That conver-
sation of ours with the US
side is continuing."

Earlier, US Court said
that the 26/11 Mumbai
attacker Tahawwur Rana
should be extradited to
India under the extradition
treaty between India and
the US.The order read that

Court has reviewed and
idered all of the docu-
ments submitted in support

"Everything is well and will be well_..." Karnataka
Deputy (M-designate DK Shivakumar

NEW DELHI : Karnataka
Deputy Chief Minister-desig-
nate DK Shivakumar on
Thursday said that every-
thing is well in the party and
everyone will work together
after the Congress decided on
the posts after hectic delibes
ations following the party
emphatic win in the recent
assembly elections in the

n a pro onference in
the national capital, Congress
General Secretary
announced that party leader
Siddaramaiah will be
next  Karnataka  Chief
Minister and DK Shivakumar
will be his sole deputy.
Shivakumar will also remain
as the Congress' Karnataka
Pradesh chief till the Lok
Sabha polls said at the
party's headquarters here.
"DK Shivakumar will contin-
ue as the PCC president till
the end of parliamentary
elections. CM, Deputy CM and
a group of ministers will be
sworn in on May 20,
Venugopal said.

"Everything is well and
will be well. Rahul Gandhi
and Mallikarjun Kharge said
that we all have to work
together and we accepted it,"
Shivakumar said. Earlier
Indian  Youth  Congress
National President, Srinivas
BV felicitated Shivakumar.

Crediting the party's
emphatic victory in
Karnataka to the people of
the State, Venugopal said that
both Siddaramaiah and DK

Shivakumar "deserve"
become the chief ers.
"I would like to sincerely
thank  the people of
Karnataka for the victory of
the Congress and for stand
ing by the party. Our pres
dent Khargeji, Sonia Gandhi,
Rahul Gandhi, Priyanka
Gandhi and all the CMs cam-
paigned extensively,”
\’enugopal said.
We have a very good
chunk of leaders there in our
arty Karnataka.

party. Definitely, everyone
has ‘a wish and desire of
becoming Chief Minister and
they deserve it also, both of

them deserve it also,"
added.AICC general s
tary Randeep ingh
Surjewala, who is incharge of
Karnataka, said  Rahul
Gandhi's Bharat Jodo Yatra
laid the foundation of the
party's campaign in the State.

A meeting of the Congress

he
o

legislature party in
Karnataka would be held this
evening to elect

Siddaramaiah as the legisla-

ture party leader formally.

Meanwhile, preparatio

are underway at Bengaluru's
adi

ka
government is expected to be
held on May 20.

Leaders of opposition par-

ties are expected to attend
the swearing-in ceremony.

"We will invite people
from like-minded parties to
take part in the swearing-in
ceremony in Karnataka,"
Venugopal said.

Randeep Singh Surjewala,
AICC in-charge of Karnataka
said, "Our only formula is the
service of people. Whoever

ants to serve the people can
much as they want.
dJ.h s will be invited

(&
3 cy...those who want
to fi ght for democracy and
save the Constitution, can
attend the event."

the decision on the next
Karnataka Chief Minister
came following days of hectic
parleys in Delhi after the
newly-elected Karanataka
MLAs authorised party chief
Mallikarjun Kharge to choose
their leader. Both
Siddaramaiah, a former Chief
er, and Shivakumar

parlv loddmshlp

of and in opposition to the
request and has considered
the arguments presented at
the hearing. And on the

s of that, the court
on and cer-

es to ] ecretary of
Stdt(' of the United Siates
the extractability of Rana
on the charged offences
that are the subject of the
request.

U

Magistrate Judge of
the US District Court of
California, Judge
Jacqueline Chooljian, said
in a 48-page court order
dated May 16, which was
released Wednesday.This
statement came a month
before the visit of Prime
Minister Narendra Modi to
Rana was arrested
S on an extrag
request by India for his
in Mumbai attacks in which
10 Pakistani terrorists laid
a more than 60-hour siege,
attacking and killing over
160 people, including six
Americans, at iconic and

vital locations of Mumbai.
Indian authorities allege
that Rana conspired with
his childhood friend David
Coleman Headley to assist
the Pakistani l(-rrur group
Ldt.hkdr T: in the
orchestration of the terror
attacks.Headley and Rana
attended military high
school in Pakistan togeth-
er.Rana's immigration law
center in Chicago, as well
as a satellite office in
Mumbai, was allegedly
used as a front for their
terrorism activities
between 2006 and 2008,
prosecutors say.

Headley, the master plot-
ter of the 26/11 Mumbai
attack, had pleaded guilty
and testified against Rana.
Rana is fighting extradition
ing double jeopardy

cause he was acquitted of
Mumbai massacre charges
in a Chicago federal court-
room. Rana is arguing that
he has already been acquit-

Museums can act as mediums for
global cultural exchange: PM Modi

NEW DELHI : Prime Minister Narendra Modi on Thursday said

that museums a
career opportuni
tural exchanges.

not just visiting places for youth, they are
s and can act as the medium of global cul-

The government, he said is continuously working to pre-
serve the rich cultural heritage of the country and building cul-
tural infrastructure. Prime Minister said that the focus has
been put on building local and rural museums. Addressing the
inauguration of International Museum Expo 2023 at Pragati
Maidan in New Delhi, the Prime Minister said, "Today's occa-
sion will bring a huge turning point in the world of museums
in India. Museums are not just visiting places for our youth

anymore. They are a c:

eer opportunity. They can act as the

medium of global cultural exchange."

"Many of our manuscripts and libraries were burnt during
the period of slavery, it was a loss not only of India but of the
whole world and the whole of mankind," he added.

PM Modi said that in the Amrit Mahotsay, a new cultural

infrastructure i

being created along with efforts to preserve

India’s heritage."In the Amrit Mahotsav, along with preserving
India's heritage, we are also building a new cultural infra-
structure. In these efforts of the country, there is also the his-
tory of the freedom struggle and there is also a heritage of

thousands of years," he said.

FORM A
PUBLIC ANNOUNCEMENT

Under Regulation § of th Insolvency and Barkruptey Board o ndia
(

Regulations, 2016)

Identiication No. o corporate debtor

5. Address of he registered office and

Incubation UnftGangs2.3 4 Near Gov. Poyiechnic. Rajeev
Nagar Road, Patna 800013

held a series of
over the past four days and

several formulas ~were
mooted before a dnrisinn

May ]0 e]oruons m the 224-

member Karnataka
Assembly ousting the ruling
BJP, which got 66 seats
while the Janata Dal
(Secular) secured 19 seats

Indian Navy deploys P8I aircraft to rescue
capsized Chinese fishing vessel

NEW DELHI : In a humani-
tarian action for a Chine:
1 that sank in lho

deployed its Air MR
including P81 aircraft in the
region and offered assistance
in the ongoing search.
Taking to Twitter, Indian
Navy said, "In a swift human-
itarian action on 17 May
#IndianNavy deployed its Air
MR assets in the Southern
IOR approx 900 Nm from
India, in response to sinking
of a #Chinese Fishing Vessel
Lu Peng Yuan Yu 028 with 39
crew onboard. The crew incl
nationals  from  China,
Indonesia & Plullppm(‘s
"P8I aircraft have carried out
multiple & extensive searches
despite adverse weather &
located multiple objects pos-
sibly belonging to the sunken
vessel. As an immediate
response, SAR eqpt was
deployed at the scene by the
Indian aircraft on request of
PLA(N) ships closing the

wazo A ©

with other units in the area &
guided #PLA(N) warships
transiting to the scene of inci-
dent."

special instructions to deploy
additional rescue forces,
coordinate with international
marine search and rescue

to
remain deployed to provide
all possible assistance to the
ongoing SAR efforts," it
added.

Meanwhile,  Thursday,
Chinese Foreign Ministry
Spokesperson Wang Wenbin

and make all-out
ue efforts
Premier Li Qlang mddo

ording to the state-
d by the Chinese

media Xinhua news agency
reported.The ongoing search
operation following the cap-
sizing of the Lu Peng Yuan Yu
028 "found and salvaged the
remains of two victims",
reported Xinhua.

etior
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respect of corporate ebior

01
Regster thiough emal on 02.05.2023)

7, |Estimated date of closure of nsovency
resolution

02112023

process
8. [Neme and regstration number of te

SV Ramani

1P Regd No;

o | Address and email of the nterim
resolution professional, as registered
with the Board

‘Room NO 9, 9th floor, OM TOWER, 32, Chowringhee
Road, Kolkata - 700071
Email i - ramen

10 Address and emai 10 be used for
‘comespondence with the ntedim

‘Room NO'9, 9t floor, ommza 32, Chowinghee
Road, Kolkata - 700071

lause (b) of subsection (64) o section
21, ascertained by the interim resolution
1

resolution professional Emailid - ramanisv56@gmailcom

11 Last date for submission of Gainms 27.05.2023 (0C responded 1o our mal Gated 02052023
only on 1805.2023)

12 Glasses of rediors, f any, under There are no Glass of credors.

|__|professional
73] Names of Insolvency Professionals.

NA
entifed to act as Authorised
ftive of crediors n a class
cass)
14 (2) Relevant Foms and Web ik itps://ibbi govin

are avalable at:

Notice is hereby given that the National Company Law Tribunal Kolkata has ordered the

Private Limited on May 01, 2023.

their claims with proof on or before 27.05 2023, to the interim resolution professional

tosubmit

The financial creditors shall submit their claims with proof by electronic means only. All

¥ P
5

choice of authorized

CA. -NA.

Place: Kolkata

S V Ramani
Insolvency Professional

State Bank of India

REGIONAL BUSINESS OFFICE : NAI SARAI, BIHARSHARIF (NALANDA)

( For Immovable Property)

Notice is hereby given under the Securitization and Reconstruction of Financial Asssets and Enforcement
(Security) Intrest Act, 2002 and in exercise of power conferred under Sec 13 (12) read with rule 9 of the Security

the instruction

fast coordination with rele-
vant forces to make all-out
rescue efforts. The operation
has drawn close attention

noted borrowers and the public it

Intrest Rules 2002, th Officer issued a Demand Notice on the dates noted against
tas mentioned herein after. Calling them to repay the amount, within 60 days from the date of
receipt of the said Notice. The borrowers having failed to repay the amount, notice is hereby given to the under

n general that the

has taken

described herein below in exercise of powers conferred on him under Sec 13 (4) of the said Act read with Rule 9
of the said Rules on the date mentioned against each Account. The borrower in particular and the public in
generalis hereby cautioned not to deal with the i i

dealing with the prop

will be subjectto

area," the army added. over the update regarding from across the region. |thecharge ofState Bank Of Indiafor the amounts and intrests thereon mentioned against each account herein
mosque located next to the Earlier, on Tuesday, a ongoing search and rescue Countries such as Australia, [below:
AFFIDAVIT Kashi _ Vishwanath  cpipese deep-sea fishing ves-  efforts for the missing vessel, India, Sri Lanka, Indonesia, |Sr. | Branch | Name of Name & Date of Datills OF Proiertl Claim Amt.
I, Ravi Kumar, Father - temple.['hc High Court on  go) capsized in the central said, "The Chinese distant- the Maldives and the [N Unit/ Address Of | Demand/ otalls Of Properties  lon The Date
Jainandan Saw, Resident - Biju| \I\;lay 12 3"‘[ alﬂd“ i the  Indian Ocean, leaving 39 peo-  water fishing boat 'Lupeng Philippines have extended s °'ﬁ:ﬂ§c':"'
Bigha, Nawada, do hereby| Varanasi District judge's  plo on hoard missing, includ-  Yuanyu 028 capsized while ~emergency assi and TTTTY TR TR T s
declare that | have mortgaged order which had rejected the  jpg 17 Chinese mariners, 17 passing through the central ~sent sympathies for the | 1. £ _ | wmanca Kiaar ol | m#a [Cleracediea X acha:hajiya: -
my inherited property Khata No.| 2PPlication for a ‘scientific  jndonesian mariners and five  part of the Indian Ocean on  Chinese boat and crew. The 2§ | TRADERS, Late Ram Laheri ,Sale Deed No.10126| +Intt&
216,346,Plot No.2094,2095| Survey and carbon dating of  ppilippine mariners. May 16. Thiry-nine crew operation_has been  com- 2 | Proprietorir. | Lakhan Prasad, | %22 |Dated:-09-08-2010 , Area-3|Other charges
‘Area-7Decimal from Jana Smail| the "Shivling” on October 14, Further, Indian members on board are mended from various quar- £ | Sunilkumar, | Voh- Shivpuri, Decimal, Boundary:-N-
Finance Bank, Gaya. If any| 2022-The High Court direct- “In a dlspla) of ing and an emerger ters in China and abroad. The Slo ate Ram | Ps- Laheri, Kachcha Rasta,S- Shiv Kumari
person has any objection to the| ¢ the Varanasi District obligations as a ue is  Chinese government sincere- Moh- Shivpuri, [ F"‘:’ Sggggm Ee‘(‘vi- Ramchandra Prasad,W-
above mentioned property. judge to proceed, in accor-  #credible & #responsible u.udr‘rwa) The (hmvi(‘ gov-  ly appreciates the help from Ps- Laheri, i2enae; nitaKumar.
please contact my advocate.| dam(' with the law, on the  pariner for ensuring #safety  ernment has made saving the  those countries. As we speak, Biharsharif
Kumarl| by the Hindu = G¢geq, the #IndianNavy units crew a high priority.  the search and rescue opera- Naao‘g"‘g?
Sinha. Mob.Number - Worshippers for conducting  ajgo coordinated #SAR efforts  President Xi Jinping made tion is still underway, he
9431968369. a sc "n“ﬂf probe of the i Date: 18.05.2023 ‘Authorized Officer,
Place: Biharsharif SBI,RBO,NALANDA
myK Nl W L | B
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